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SHRI MANIBHAI1. PATEL: 
SHRI ISHAQ SAMBHALI : 

Will the Minister of EDUCATION 
AND YOUTH SERVICES be plealiCd to 
ltato : 

<al whether the Chief Executive Council-
lor of Delhi has written to the Delhi Uni-
wrslty Bll8SCltin8 that students from other 
States should b:: screened before beiog 
pBDtecl admission in older to prevent infil-
tration of Naxalites into the Delhi Unlver-
IIty ; BOd 

<bl if 80, Governmrnt's reaction there-
to? 

TUE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V.K.R.V. 
liO) : <al No, Sir. 

(b) Does not arise. 

Complaint made by Hindustan Shipyard 
MaDagement againlt Ministry of 

ShIpping "nd Traa.port 

*133. SHR! JYOTJRMOY BASU : 
SHRf NAMB!AR : 
SHRI P. P. ESTHOSE : 
SHRI K. M. ABRAHAM : 

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a> whether it is a fact t hat the rna Jap-
ment of Hindultan Sbipyard bas complained 
that the Minillry of Shipping and Transport 
bas been bye-passing the Shipyatd in placiDI 
orders for ~e of ships from abroad ; 

(bl if so, what is the present capacity of 
the Shipyard and what is the mallnitude of 
orden now with the Shipyard; and 

(e) the number of sblps tbat bave been 
ordered abroad alool witb tbe time schedule 
of delivery ? 

THE MINISTER OF PARUAMEN-
TARY AFFAIRS, AND SHIPPING AND 
TRANSPORT ,SHRI RAGHU RAMAIAH): 
(a) No. Sir. The import of ships is permilled 
ODIy after ensurinll full utilisation of the 
lDdIamous shipbuildin8 capacity. 

(b) The present aooual capacity of the 
Hindust.. ShipYB' d Limited is three ship. 
of 12,500 DWT each and they have now 
IIrm orders for elsht cargo ships and ooe 
trainlog ship. 

(c) 34 Ihips of a total of 4,54,000 GRT 
are firmly on order abroad al on 1-7-15170. 

The expected deliver) dates of these ships 
are as under : 

1970 S 
1971 6 
1972 9 
1973 4 
1974 5 
1975 6 

34 

Ban 00 Communal OrRanl.8tloDI 

*)34. SURl BEDABRATA BARUA : 
SHRI RAMACUANllRA 

VEERAPPA: 
SURI N. T. DAS : 
SURI RAM SUBHAG SINGH: 
SUR I R. BARUA : 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

la) whether it is a fact that Government 
are considering a plOposal to ban the 
R. S. S. and other communal bodies; 

(b) whether it is also 8 fact that presen-
tly the matter has been postponed due to 
administrative re81008 ; and 

(c) if so, what other proposals are be-
fore Government to curb the activities of 
communal bodies? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAM NIWAS MIRDHA): (a) The ques· 
tio .. of enacting Icsislation to deal with the 
activit ies of communal orHanisationl is under 
consideration by the Government. 

(bl No, Sir. 
(c) Do not arise. 

Allocation made to Gula ... t State from 
Central Road Fond 

*135. SHRI D. R. PARMAR: WUI 
the Minister of SHIPPING AND TRANS-
PORT be pleased to stilte : 

(a) the amount allocated to the State 
of Gujarat from the Central Road Fuud dar-
Ina the last three years and the amount 
utilised duriog each year out of the fuDda 
pBDted ; 

(b) whether it II a fact that the lOIounts 
I/Iocated dwiq the last three YOUB were 




